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(b) 94 cases of this nature have taken
place ou Railways during the last three
years.

() 124 outsidets and 27 railway emplo-
yees have so far been arrested in  this
connection. Out of the 27 railway emp-
loyees, 19 are facing trial in Courts, §
are being dealt with departmentally and
caes against 3 are under  investigation.
The following Steps are being taken to
prevent such incidents:

(1) Delivery is granted only after the

bonafides are established satisfac-

torily.

(2) Al issuable Cash Value Books in-
cluding Railway receipts are kept
under the personal custody of the
responsible Officials or the Sta-
tion Master npominated tor the
purposc with a view to  guard
against their falling into unautho-
rised hands.

(3) Parties claiming delivery are sub-
jected to identification to emsure
correct delivery.

(4) The Anti-Frand Squad of the CBI
is enguiring into the cases tho-
roughly to fix the agencies res-
ponsible for this racket.

(5) Before effecting dclivery of  the
consignment, the forwanling sta-
tion is contacted by wire and after
verifying the correct particulars
thereof only the delivery i1s cffec-
ted.

Cases of Theft at Delhi Main and New
Defhi Railway Stations

138. SHRI SAT PAL. KAPUR: Will the
Minister of RAILWAYS be pleased to
state:

(a) the number of cuses of theft re-
ported to the Police Posts at Delhi Main
and New Dethi Railway Stations in which
the belongings of the passengers  were
reported to have heen stolen from the Rail-
way compartments before the trains start-
d their journey during the year 1972 and
whether any person has so far been arres-
ted in this connection and any goods re-

covered and handed back to the passengers
concerned; and

(b) if so0, the parricul'ars thereof and if

not, the reasons why thc thieves could
not be apprchended?

THE DEPUTY MINISTER IN THF
MINISTRY OF RAILWAYS (SHRI

MOHD. SHAF1 QURESHI): (a)
and {b) Durnng 1972, mnety-two and
thirty-three cases were reported to  the
Police at Delhi main and New Delhi rail-
way stations respectively, 14 persons were
arrested and stolen property worth Rs. 3738
was recovered. Recovered property will be
handed over to the owners after finalisa-
tion of the cases in couris.

Setting up of Fertilizer Factories during
1973 in Pupjab and Rest of the Country

139. SHRI SAT PAL KAPUR: Wwill
the Minister of PETROLEUM AND CHL-
MICALS be picased to state:

(4) the number of fertilizer factories
proposed to be set up in the country dur-
ing 1973;

b) whether any of these fertilizer fac-
tories is proposed to be set up in Punjab;

{c) if so, the broad features thereof and
whether the Punjab Government have sent
any proposal in this regard; and

(d) if so, the reaction of the Central

Government thereto?

THE DEPUTY WMINISTER IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR SINGH):
(a) to (d). Presently. 18 projects are in
various stages of implementation. In addi-
tion, four large sized projects are ex-
pecied to be taken up for  construction
dung 1973. These include ascheme for
the expansion of the Nangal plant with a
capacity of 900 tonnes per day of ammo-
nia and using fuel oil/heavy fractions as
the feedstock. This project would be
financed from the $58 million credit give
en by the 1.D.A. The Governmont of
Punjab have also expressed interest in the
setting up of a project at Bhatinda in
assaciation with the Central Government.
This matter is under consideration,





